| TEM NO. 37 COURT NO. 9 SECTI ON Xl

SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Speci al Leave to Appeal (O...... CcC
No(s). 13593-13594/2016
(Arising out of inpugned final judgnent and order dated 16/09/2015
in CMAP  No. 50907/ 2015 and order dat ed 26/ 10/ 2015 in CVRA
No. 350928/ 2015 passed by t he Hi gh Court of Judi cature at

Al | ahabad)

ASSOTECH REALTY PVT. LTD. Petitioner(s)
VERSUS

SATI SH GOVI ND AND ORS. Respondent ( s)

(Wth appln.(s) for permission to file SLPs and office report)
Date: 25/07/2016 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE PI NAKI CHANDRA CGHOSE
HON&#39; BLE MR. JUSTI CE AM TAVA ROY
For Petitioner(s)
M. V. Gri, Sr. Adv.
M. Pradeep Aggarwal, Adv.
M. Lal Pratap Singh, Adv.
M. Unmesh Pratap Singh, Adv.
Ms. Ruchi Kohli, Adv.
For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER
Permi ssion to file the Special Leave Petitions is granted
Del ay i s condoned.

Hear d M. V. ari, | ear ned Seni or counsel appearing for t he
petitioner.

Let t he notice be i ssued on t he Speci al Leave Petitions as

wel | as on t he prayer for interim relief, returnabl e after f our
weeks.

Dasti, service, in addition, is permtted.

(VI SHAL ANAND) ( SNEH LATA SHARMA)
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